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REPORT OF THE JOINT COMMITTEE

(Constituted by the Hon'ble National Green Tribunal vide order dated
\ 14.11.2024 passed in Original Application No. 1129 of 2024 Kanavljeet
and Anr. v/s State of Punjab)

Background of the case

Applicants Sh. Kavaljeet Singh son of Sh. Jaspal Singh and

Sh. Jaswant Singh son of Sh. Ram Singh have sent a letter petition dated

19.01.2024 complaining about illegal cutting of trees in the Government

graon, District

Senior Secondary School, village Sherpur Kalan, Tehsil Ja
Ludhiana, Punjab. In the application, it was alleged that Principal Sh.
Vinod Kumar had proceeded to cut trees illegally twice and about 25

trees have been damaged or cut in this way.

Order passed by the Hon'ble National Green Tribunal

After consideration of the matter, the Hon'ble National Green
Tribunal was pleased to pass an order dated 14.11.2024, thereby
constituting a Joint Committee of District Magistrate, Ludhiana;
Divisional Forest Officer; Ludhiana; and Punjab State Pollution Control

Board to visit the site and find out whether trees have been cut illegally

and submit a factual report within one month.
District Magistrate, Ludhiana shall be the Nodal Authority for coordination
and compliance of this order.

Compliance of Order dated 14.11.2024 passed by the Hon'ble
National Green Tribunal

That in compliance of orders dated 14.11.2024 passed by the
Hon’ble National Green Tribunal, Deputy Commissioner, Ludhiana has
requested Sub-Divisional Magistrate, Jagraon vide letter no. 25543-
45/M.A dated 28.11.2024 to verify the factual positions. A copy of letter
no. 25543-45/M.A dated 28.11.2024 alongwith its translation in English

is attached herewith as Annexure-A. Further, the Sub- Divisional
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Magistrate, Jagraon issued letter vide no. 1731-32 dated 03.12.2024 to
Divisional Forest Officer, Ludhiana and Punjab Pollution Control Board,
Ludhiana tp visit the Senior Secondary School, village Sherpur Kalan,
Tehsil Jagraon, District Ludhiana and submit the report. A copy of letter

no. 1731-32 dated 03.12. 2024 alongwith its translation in English is
attached herewith as Annexure-B.

Visit carried out by the Joint Committee: 03.12.2024

1. That in compliance of the orders dated 14.11.2024 of the Hon'ble
Tribunal, visit to the site under question was undertaken by the
members of the Joint committee on 03.12.2024. During visit, it was
observed that the school is a Government Senior Secondary School
established in the year 1952 on the land owned by “Baba Nand
Singh khalsa High School Sherpur Kalan”. Copy of Jamabandi
showing ownership of the land area on which school exists along-
with its translation in English is attached herewith as Annexure-C.

2. The School Authorities informed that only 04 dead trees were cut in
the year 2021 & 2022 to develop a science & mathematics park in
the school. At present a well-maintained mathematics park exists
at site. The school authorities further informed to the joint
committee that the said 04 trees were cut after passing proper

resolution by the Parents Teacher Association (P.T.A) committee.
Copy of resolution passed by the (P.T.A) committee along-with its
translation in English is attached herewith as Annexure -D.

3. The School Authorities had maintained thick plantation all along
the boundary wall of the school as well as along internal roads.
About century old 03 mango trees have also been maintained by
the School Authorities. Condition of plantation in school is good.

4. Further, Range officer, Jagraon, District Ludhiana, Department of
Forests & Wild Life Sanctuary, vide letter no: 435 dated 27.11.2024
has informed that the complaint site was visited by Smt. Poonam
Devi, Forest Guard and Sh. Sawarn Singh, Forester in the presence

of Sh. .Jaswant Singh, complainant and the site shown by the
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/ complainant “does not fall under the jurisdiction of Forest
Department”, Presently trees are not present at complaint site. Cost
estimation of trees had not been done by Government Senior
Secondary School, Sherpur Kalan from Forest Department. Copy of
letter issued by the Range Officer, Jagraon along-with its translation
in English is attached herewith as Annexure-E,

Submission of the status report

The joint committee hereby submits its report in compliance to

order dated 14.11.2024 for kind consideration of the Hon'ble Tribunal.
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22034
(Sukhpal Singh) (Gurmit Singh) (Sh. Simardeep Singh)
Range Forest Officer, Environmental Engineer Sub-Divisional
Department of Forests Punjab Pollution Control Magistrate,
and Wildlife Board, Regional Office-3, Jagraon
Preservation, Punjab Ludhiana
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Annexure-A
IMMEDIATE URGENT MATTER
NGT CASE

OFFIE OF DEPUTY COMMISSIONER, LUDHIANA
(M.A BRANCH)

To

1. Sub Divisional Magistrate,
Jagraon

2. District Forests Officer,
Ludhiana

3. Environmental Engineer,
Punjab Pollution Control Board,
Ludhiana

No. 25543-45/M.A Date: 28.11.2024

Sub: Compliance of orders in NGT Original Application No. 1129 of 2024

In reference to subject cited matter, it is requested to you that the
subject cited case is listed before the Hon’ble NGT Court on 17.12.2024. As per the
order dated 14.11.2024 passed by the Hon’ble Court, visit the site, take necessary
action and after filing the report before the Hon’ble Court, send copy of the report to
this office for information in the matter please. %

This may be treated as MOST URGENT. %
-sd-
For Deputy Commissioner

Ludhiana
Endst. No. 25546/M.A Date: 28.11.2024

A copy of above is forwarded to P.A to Hon’ble Deputy Commissioner,
Ludhiana for information.

-sd-
For Deputy Commissioner
Ludhiana
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Annexure-B

OFFICE OF SUB DIVISIONAL MAGISTRATE, JAGRAON

To

1. District Forest Officer,
Ludhiana

2. Environmental Engineer,
P.P.C.B, Ludhiana

No. 1731.32 Date. 03.12.2024

Sub: Compliance of order in NGT Original application number 1129
of 2024

Ref: In reference to Hon’ble Deputy Commissioner, Ludhiana letter
no. 23543-45/M.A dated 18.11.2024

In the subject cite matter, the Hon’ble Deputy Commissioner,
Ludhiana vide their letter under reference has directed to visit the site, take
necessary action and to file report before the Hon’ble Court. In compliance to
the orders of the Hon’ble Deputy Commissioner, Ludhiana, today on
03.12.2024 site visit of Senior Secondary School, Village Sherpur Kalan,

Jagraon is scheduled to be carried out to verify the facts. It is requested to you

to ensure your presence at site on the fixed date/time f/)’t,,
DA/- Order dated 14.11.2024 @
--sd—
Sub Divisional Megistrate
Jagraon
Endst. No. 1733 Date. 03.12.2024

A copy of above is forwarded to the Hon’ble Deputy Commissioner,

Ludhiana for information w.r.t their letter no. 25543-45/M.A dated
28.11.2024.

--sd—
Sub Divisional Megistrate
Jagraon
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Annexure- D

Resomtion - Dated 16.03.2021

Today on 16.03.2021, a meeting of the Parents Teacher Association
(P.T.A) was held under the Chairmanship of Sh. Gurcharan Singh, Ex-
sarpanch. In this members of the Gram Panchayat, Sherpur Kalan and
members of Parents Teacher Association (P.T.A) were present. Gram
Panchayat has placed a resolution for beautification of Science and
Mathematics park by providing tiles in it. Smt. Ramandeep Kaur,
Sarpanch and whole Panchayat along-with P.T.A members observed at
site that 3-4 old trees which had become hollow from the roots and
decided to remove them. If these trees are not removed from the site,
then these trees will be dangerous for three class rooms. Therefore, the
whole Panchayat decided that because the wood obtained from these
trees is not of good quality for sale, hence wood obtained from removal of
these trees will be used for cooking of Mid-day meal. The Panchayat also
decided that these trees will be removed by deploying the labour at their

own. During resolution, the whole Panchayat and members gives their

approval. 4"
S

Gurcharan Singh Vinod Kumar (16.03.2021)

98769-92761 Principle, Govt. Sr. Sec. School,
Sherpur kalan

Joga Singh Ramandeep Kaur, Sarpanch

Gram Panchayat, sherpur Kalan,
Tehsil Jagraon, Ludhiana

Harchand Singh Sarbjit Singh, Panch
Avtar Singh Jasveer Kaur, Panch
Malkeet Singh Mahinder Singh, Panch

Manjeet Kaur, Panch Gurminder Kaur, Panch
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Annexure- E
Government of Punjab
Department of Forests & Wild Life Sanctuary, Punjab
Office of Forest Range Officer o
Ferozepur Road, Jagraon (At Aligarh)
E-mail ID- frojgn@gmail.com

No0.435
Date. 27.11.2024
To
The Divisional Forest Officer,
Ludhiana
Sub:

Hon’ble Mr. Justice Sudhir Aggarwal Judicial Member, Hon’ble

Mr. Justice Mr. Arun Kumar Tyagi, Judicial Member Hon;ble Dr,
Afroz Ahmed, Expert Member.

In reference to the subject cited matter, it is requested that
information in this regard has already been sent to you vide letter no. 283-J
dated 04.11.2022, 117 dated 29.05.2024 (Copy enclosed) that with respect
to the complaint, Smt, Poo
and Sh. Swarn S

nam Devi, Forest Guard, Incharge Jagraon Beet
ingh, Forestor, Incharge Jagraon Block in order to verify
the contents of the complaint, met the principle of Senor Secondary School,
Sherpur kalan (Ludhiana) and Complainant Sh. Jaswant Singh Librarian.

Complainant Sh. Jaswant Singh, librarian had shown the site from where

trees cut. The site which was shown by the complainant does not come %‘
under the jurisdiction of forest department, during visit no trees are present
at that site and concrete floor exists at site. Cost estimation of trees had not
been done by Government Senior Secondary School, Sherpur Kalan from
Forest Department.

This report is submitted before your good-self for further
necessary action in the matter please.
-Sd-

Range Forest Officer,
Jagraon



